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MINISTRY OF EXTERNAL AFFAIRS
NOTIFICATION
New Delhi, the 29th September, 2017

G.S.R. 1215(E) .—In exercise of the powers conferred by section 24 of the Passports Act, 1967 (15 of 1967),
the Central Government hereby makes the following rules further to amend the Passports (Amendment) Rules, 2012,
namely:—

1. (1) These rules may be called the Passports (Amendment) Rules, 2017.
(2) These shall come into force on the date of their publication in the Official Gazette.

2. In the Passports Rules, 2012, in Schedule IV, in the Note, after serial number 4 and the entries relating thereto, the
following serial number and entry shall be inserted, namely:—

“S. There shall be a discount of ten percent in passport fee for fresh applications (and not for re-issue) in
respect of minors up to the age of 8 years and senior citizens (persons above the age of 60 years).”

[F. No. V1/401/1/9/2017]
ARUN KUMAR CHATTERIEE, Jt. Secy. (PSP) & Chief Passport Officer (CPO)

Foot Note- The Passports Rules, 1980 were published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (i) vide Notification number G.S.R. 691(E), dated the 11th December, 1980 and last amended
vide Notification Number G.S.R. 435(E), dated the 04th May, 2017.
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